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SINGH PATEL): Sir, | make a statement regarding Status of implementation of

1St

recommendations/observations contained in the 171% Report of the Department-

related Parliamentary Standing Committee on Commerce on "lssue Affecting the
Indian Tea Industry especially in Darjeeling Region" pertaining to the Ministry of
Commerce and Industry.

FAREWELL TO THE RETIRING MEMBERS

SHRI TIRUCHI SIVA (Tamil Nadu): Sir,... ... (Interruptions)...

MR. CHAIRMAN: Farewell Address to Retiring Members... ...(Interruptions)... Hon.
Members, as you may be aware,.... ...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, before that, ...(/nz‘errupz‘/ons)... That is a very emotional
one... ... (Interruptions)... Please. ...(Interruptions)...

MR. CHAIRMAN: After the farewell address, please.. ... (Interruptions)...

SHRI TIRUCHI SIVA: Sir, that is very emotional one and everyone wants...
...(Interruptions )... Before that, kindly give me... ... (Interruptions)...

MR. CHAIRMAN: Okay, | give the floor to Shri Tiruchi Siva.

SHRI TIRUCHI SIVA: Thank you, Sir.

MR. CHAIRMAN: What is the issue?

SHRI TIRUCHI SIVA: | would just like to mention three bullet points and nothing much
to elaborate. ...(Interruptions)... On the point of order raised by the Leader of the
Opposition in March, you gave a ruling in April in the last Session that anything can be
discussed and any person can be referred to on the floor of the House.

...(Interruptions )...

MR. CHAIRMAN : | am fully alive to it.



16

[RAJYA SABHA]
SHRI TIRUCHI SIVA: So, Sir, when Shri Muraleedharan mentioned LoP's observation
" ...(Interruptions)...
MR. CHAIRMAN: | will give my ruling. ... (Interruptions)...
SHRI TIRUCHI SIVA: Number two, Sir, is... ... (Interruptions)...

MR. CHAIRMAN: Okay, one second. ...(Interruptions)... You have raised a point of
order and | will give my ruling. ...(Interruptions)... Thank you. ...(Interruptions)...

SHRI TIRUCHI SIVA: Number two, Sir, is...
MR. CHAIRMAN: No. ...(Interruptions)... No. ...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, yesterday.... ...(Interruptions)... Sir, it is very, very
important. ... (Interruptions)...

MR. CHAIRMAN: Mr. Tiruchi Siva, farewell to hon. Members...

SHRI TIRUCHI SIVA: Being the last day..... ...(Interruptions )... Yes, we are here...
...(Interruptions )... We have got your point. ... (Interruptions)...

MR. CHAIRMAN: | have reserved my ruling. ...(Interruptions )...

SHRI TIRUCHI SIVA: Sir, | know the importance of this.

MR. CHAIRMAN: No. ...(Interruptions)... | have reserved my ruling.
...(/nterrupt/ons)... On a point of order which the hon. LoP raised and which you

have reiterated, you will get my ruling. ... (Interruptions)...

SHRI TIRUCHI SIVA: Sir, pertaining to that, it has to be transparent.
...(Interruptions )... We shall take it with emotions. ... (Interruptions)...

MR. CHAIRMAN: What is it ?

*Expunged as ordered by the Chair.
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SHRI TIRUCHI SIVA: We will join with them. ... (Interruptions)... Sir, number two is,
yesterday, my notice under Rule 167,... ... (Interruptions)...

MR. CHAIRMAN: | will come to that later on. ...(Interruptions)... It is the next one.
...(Interruptions )...

SHRI TIRUCHI SIVA: One moment,... ... (Interruptions)...
MR. CHAIRMAN: After this, it is coming. ...(/m‘errupz‘/ons)...

SHRI TIRUCHI SIVA: You can read with Rule 168. ...(Interruptions)... | gave it in
writing because otherwise you may find fault with that. Now that, yesterday, ...

MR. CHAIRMAN: No, please. ...(Interruptions)... Thank you, Mr. Tiruchi Siva.
...(Interruptions )...

SHRI TIRUCHI SIVA: Sir, we waited all day yesterday but till morning, we didn't
receive any communication from the Government's side. ... (Interruptions)...

MR. CHAIRMAN: Thank you Tiruchiji. ...(Interruptions)... Thank you.
...(Interruptions )...

SHRI TIRUCHI SIVA: So, we are prepared for a discussion and they are not.
...(Interruptions )...Number three is about privlege motion. ...(Interruptions)... |
have my experience of four terms here. ... (Interruptions)... |

MR. CHAIRMAN: Please. ...(Interruptions)... | have  understood.
...(Interruptions)...  Mr. Tiruchi Siva, now, it is unfair on your part.
...(Interruptions )... Nothing will go on record. ... (Interruptions)...

SHRI TIRUCHI SIVA: 1

SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Sir,... ... (Interruptions)...

T Not recorded.
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MR. CHAIRMAN: No; declined. ... (Interruptions)...

Hon. Members, as you may be aware, nine of our colleagues, who have been
our part... ... (Interruptions)... Please, Jairamyji. ...(Interruptions)... Nine of our
colleagues from the States of Gujarat and West Bengal, namely, Shri Dineshchandra
Jemalbhai Anavadiya, Shri Jugalsinh Lokhandwala, Shri S. Jaishankar, Shri Derek O'
Brien, Ms. Dola Sen, Shri P. Bhattacharya, Shrimati Shanta Chhetri, Shri Sukhendu
Sekhar Ray and Ms. Sushmita Dev, will be retiring on the 18" of August, 2023, on
completion of their term of office.

Four of the retiring Members, Shri S. Jaishankar, Shri Derek O' Brien, Ms.
Dola Sen and Shri Sukhendu Sekhar Ray, have been re-elected. Our congratulations
to them on being re-elected. With their experience, they will bring on the table a
greater commitment and direction. We will have continued contribution of their
experience, talent, intellect and sagacity in the House.

The House may be missing other five retiring Members, who have made rich
and significant contributions to the proceedings of the House during the course of
their tenure. | am sure, they would cherish the unique honour of their association with
this House and would continue with their contribution to the nation at large. | will,
personally, urge the retiring Members to maintain live contact with Members, with
whom they have spent major part in the House.

Shrimati Shanta Chhetri became a Member of Rajya Sabha in 2017 by getting
elected unopposed from the State of West Bengal. She also served as a Member of
West Bengal Legislative Assembly for three terms. A post-graduate in Commerce
from North Bengal University, she is an ardent advocate of women empowerment
both inside and outside the House. She has raised the issues affecting the gender
divide and development of North-Eastern region on numerous occasions in the
House. Her absence would be felt by us all.

Shri P. Bhattacharya, a distinguished personality in Indian politics, became a
Member of Rajya Sabha in 2011. An educationist by passion and profession, he
brought with him vast legislative experience into the House. He has served as a
Member of Legislative Assembly of West Bengal from 1972-1977 and that of the
Eleventh Lok Sabha from 1996-97. The present term is his second term in the Rajya
Sabha. He has also served as the Chairman of the Committee on Home Affairs. He is
actively engaged in various intellectual pursuits outside the House and also inside,
including being a part of Asiatic Society. Asiatic Society, hon. Members, is a mother
institution. There is no institution in the country older than that. His wise counsel
would surely be missed by all of us, but we are confident that he will continue to
impart it through the hon. Members.
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Shri Dineshchandra Jemalbhai Anavadiya has been a Member of this august
House since February, 2021. He has made significant contributions to the
deliberations of the House by raising issues of regional and national importance from
time to time. He also takes keen interest in Kabaddi, --surely, we should keep
Kabaddi out of the House--gardening and Navratri celebrations. He was also the
Director, Gujarat State Road Transport Corporation. He is a committed and public
spirited citizen.

Shri Jugalsinh Lokhandwala was elected to this august House in July, 2019.
During his tenure, he brought attention on various crucial issues concerning cultural
heritage, digitization of manuscripts, a very important aspect, health awareness and
promotion of sports in the country.

An avid social worker himself, he carried forward the commendable initiatives
initiated by his late father, Shri Mathurji Lokhandwala. He was also the Director of
Gujarat State Civil Supplies Corporation Limited. He takes keen interest in tennis,
badminton and singing.

Ms. Sushmita Dev, Barrister by profession, is an alumna of Delhi University,
Thames Valley University, London and King's College, one of the most reputed
institutions in the world. Ms. Sushmita Dev was elected unopposed to the Upper
House in September, 2021. Prior to this, she was a Member of 16" Lok Sabha (2014-
2019) from Silchar, Assam. She had also been a former Member of the Assam
Legislative Assembly. Coming from a political background, her father, late Shri
Santosh Mohan Dev, had served the country as Cabinet Minister and Lok Sabha
Member for seven terms including the 9" Lok Sabha. | make particular reference to
o™ Lok Sabha because during this period, | had the occasion, as a Member of the 9™
Lok Sabha, of sharing the floor with him, getting his guidance, and he was a strict
disciplinarian. He would walk up to me and tell me that scrupulous adherence to
conduct in the House is non-compromising, that as junior Minister, | have to be in
obedience of one and all. | was junior Parliamentary Affairs Minister then. Her
grandfather, Shri Satindra Mohan Dev, was a renowned freedom fighter.

Hon. Members, retirement from the Rajya Sabha is just a transitory phase, and
| can tell you that. | came to this House about 30 years ago as a Minister; | am back.
So, it is transitory. While it is painful to say goodbye, we must also celebrate the
impact these Members have had through their effective participation in debates and
discussions on the floor of the House. May their journey ahead be as fulfilling and
impressive as their time in Parliament! To our retiring Members, | thank you for being
an integral part of the journey of Bharat's democracy. Your presence will surely be

19



20

[RAJYA SABHA]

missed, but your impact will forever be felt. | wish you good health, happiness and
fruitful years in the service of the nation.

Hon. Members, in nation-building, former Members of Parliament, indeed,
have a significant role to play. They constitute experienced think-tank and, | am sure,
they will continue to be so engaged to serve the nation in their capacity as well. Now,
the Leader of the Opposition, on this point; on farewell to retiring Members.

fuer & < (s wfgrpIolA @< : JHURy 18y, ST i w9 RERR 812 &, @
EAY X Tl R, dife giferfeary § U 81 & fob ofts fa o forg afe d g9 srerm
9 T2, B gX I 92, I SA ST R A e &1 914 YEar 21 dfd a1l 3R
T3 I et 1 =i el a1 781 - I8 e arell 91d &1 ..(aHT™). .

ot Iy : g =81 uar 2

i} AferehTo @ Rifd 39 & (RS I g4 Aie1 a1ey| S w9 I8l 311d &, d
3 fI9R 31X 311 Ueh fIaRYRT Bl T 9 T+ H 31T &1 oifhe 37K S8 379+
9T G & foI T3 81 et Fahd, o1+ fael @ 91 a1 819+ TRAT &t 91 a1 for
LT H I T ..(FAYH)..

2 U : Tob fael ol a1t Bl @ 3R &%) | D1 a1 Bicll &, olfhT Il dldd e
BT AR HeT1 =R

2} AfTBTS WA 4 D1 91 A1 H1< AIed DR 8, H el b 91d Bl gl
2 gUTafar: |9 B a7 foa @' - gg A ads Bl

7 AfeThIo]H @ : |- 781, | 3Tl B 3R 'faet’ 31er B

it |rTafer: ST AT MY 3T WIS T THIR R B AIDT S

it wffrepTol @AY T2, 31T SR WIS TR IR &, oifhd HHl-HH V1 811 8
fep ST HOTYR ST 39 37T &, T I8 BH 31X 3MTUh] SIRT ST B adll 21 AT TR
SITGT SEd 8, SER T8l <9 &, de! 4f¥hd Bl gl Sid 7, ofd Sl Avd Rerr
BT 8, 9 ATS HY P (T RERR B €1 d a199 SR R 3 A1 BT R 8
954 ¥ WY 95 Ug-ford B, BIs sifaawls JMafad # gl 7, &ls IRwX 7, 3l
3T WIS H YA 2 - U [T T I8l OR MY 81 I A 98 A AT 4 g
ST H JET 37Uer BT g fob I FHIST Bl a1 BN 3R I 7 frareRT R faward
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TG 2, 39 faRgRT R g & g B o, W <91 & Wt $B oW g 8
I8 37Ul B B b I 1 AT i 7 9[C gU €, 9 899 S A1 R Fefd 38
3R T 9 T+ ¥ 3R, 978 I Ae 81 IT I8 a4 &1, 3R d fb I&T 31 1,
FPEd WU ¥ SHA TS Bl Wl U 980 991 BIIGT 8RN 3R ITd! gois A AT H
U 3BT araraRor At g7 8|

Ty & 3t aR® 9, U Ut B dRB W 3R 31 Al &1 R J JL
Hg fF S T ReRR 81 ) €, 3 waree Remr 78 81 w8 €1 9 T+ ade
TE 81 N HH-HH 15N o1l 2 f5 &3 T ded & s &7 RerR 81 731 a1 31y
uiferfcad 3 ReRR 81 & oy 3y 87 uifdifea’s | ol 317y 319 IGall Bl, AU
3MSfSATATSH BT Fald Sifdd @ & forg o 81 <feT # 95 9 Aamwil &1 98 dad
BY G § [ TT TS, 319 89 RTTIR 81 71 1 fhR a1 319 81 Afesy H+ MY 72
AT I TI-He A 21? I8 1 MUBT ATSHAT Afas g1 ST H IS 3798t Hral
g f5 3 3o ANt € 1 9 31 SiR ot B IR fETd &R <91 & AnfesE #Ra
NAIR EEHACERIR

St guTafa: 379 ot} offw T grsy|

[T & AT (31 IR ) : A1 G991 H81ed, S[&Ts 81, [daTs 81, S9H fhal
BT Y 3TToT 8] T ©, ifh A1 & 1 I8 U AASe BT W HIdbT &1 89 1+
BIIDBT Bl Ruelae B ol A - AR ARl 1 98 IRT IFGH 347 5l
IOTY &1 JTET-3TelT RUede™ She AGRI el ¥ [71g< BId ©, i H AHSI g o
it Iofae afRh & 3R FEdl SH@T AT 3Teri-3rerT ReIRar <<t 81 89
T8 R W IR T8 i1 U ¥8dT 8 fb afth oW IRaR ¥ 3rd1 8, o4t 9e= &
3T B, B Ul Bt RTRifeere) oid 81 39 TR & &afch &1 Wi fHior 81ar © ofR
AT B 1T T B AT P U =I-37 T DI A oHITd BrIbdRl @l HidbT
frerar 81

§ A AT AAGT DI 9ETS <1 A, TR S 99 3 &l a1 9 Je T
IRTET Tl =t 9. STaRie” Sl & IRy SR &eh 1 e, 99 1 d 91|
T PR AT I Y &, AT S BIC BRIBIA H, ITH] S 4 ATel BT HRIBTH 8T, I
4 |1 H AR SRR S A Ryth e @l 81 TRHAT 781 961s, dieth 3fTel IR faea 4§
O TR | R &1 99 IR T 991 8, O TR | 9 fiadl § R &1 91d
G B, ...(SIHT). .

7T TrepTR A R a9 H 1ot R o faaer #301 Bl Uep 3Tl 81 YR bl U8
I § ...(aem ). .

37t STIRTH YA (FI1Ch): W, I J&T W ST R I &, I8 9T 5
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it e M ﬁWﬂT?—;ﬁ?ﬁ I9E H TP ...(FGM).... | am coming to others.

MR. CHAIRMAN: Hon. Members, please... ... (Interruptions)...

it IR TRIeT: ¥R, 3R RN &l I & H 9l R B AlD]...(FFH)... I§ R

g T 'celebrating somebody's contribution to the country' @ ITd IR 3] AL HEE
2l...(TTEH)...

MR. CHAIRMAN: Hon. Members, while the Leader of the House has reflected on a
particular Member, | share your sentiments. Every Member in the House, who is
retiring and who could have retired but is continuing because of re-election, has
made significant contributions, and those who get the opportunity of being a Minister
have a different kind of performance; we are proud of them. But, we are equally
proud of the Members who didn’t have the occasion because their party is not in
power. So, the implication of the Leader of the House is not a reflection on other
Members. For example, there are many heated moments; there are many moments
where from the Chair, | reflect differently. But, | know that the Members before me are
very, very talented. Take the case of Sushmita Dev; | have highest respects for her.
So, | would not look at a particular moment but | would see her credentials in King’s
College, the kind of contributions she has made, the kind of lineage she has for three
generations! If you look at Mr. N.D. Gupta, he had been the President of Chartered
Accountants’ Association. His son has been the President. If | look at Mr. Pathak,
Jairam Ramesh, everyone, ... (Interruptions)...

SHRI PIYUSH GOYAL: How are they assuming that | was not making a mention of
contribution of other Members? It is so sad! ... (Interruptions )... It is so sad that they
are assuming that | would not mention about the other Members.

MR. CHAIRMAN: All | can say is that the Leader of the House, over a period of one
year that | have interacted with him, as a matter of fact, he can suffer an allegation
that he is more in connect with the Members of Parliament to my right side
...(Interruptions)... So, please conclude.

SHRI PIYUSH GOYAL: Dr. Jaishankar has truly made the country proud across the
world, particularly in the very trying circumstances during the Ukraine crisis, the way
he brought back our students, which all of us, the Members, have withessed. Derek
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has been a friend; we came into Parliament around the same time, if | remember
correctly, or a year or two apart. Over the years, we worked together; we both, in the
Opposition, worked for different parties, but with a lot of floor coordination as
Opposition Members. Despite some of his very different views, | think, the national
spirit that all the retiring Members have reflected at different points of time, the ‘nation
first” philosophy, which all the Members will agree with me, is important. It has been
the overarching framework in which Members of Parliament have worked. {[@?ﬂ da-
A1 G H Y S foar o1 iR I8t ¥ B fohar g1 #h 19 St 5 SuIHTene & diR
TR, 3T ¥ X A &l ARARETE Bl drede fharl AR ToR1d & &1 AU 3iR
qfegH] dTel & AT Fa, 31 G4 = TSI d Siiad H Y 3791 UHTE I § 3R
IS Sitad § WY 59 A9HT g1 NS 8T 21 98 Sl 99 3R TRT IRhITd
R gAY W1 &, Hifd d CoICTged B! H i 9gd 3rew goId |l <l & 3R
TR & 3R 3T Wl ebell &1 BT H B YHR b AT 3R 8 JHR b [q9g it
H 7IHE B bl & IR § GHeIdT § fb 99 e |, 6l & |qr el o1 9 'Hug’
el 8T 12T, el 39 9e- AR UIfelamHie &I TRAT BT TG 36T ISIERV 2, a9
IS IUAY 2l S A Ge RERR 89 O 32 &, S9 94l &l 331 98d
YHBHA|

1l g o (JTSTeer): R, I8 991 81 TR AT B...(ae)...

MR. CHAIRMAN: Please take your seats. | have taken note of it. | will indicate who
has to speak. | missed a point, let me say it. Hon. Members, | recollect one particular
instance with Ms. Dola Sen, | recollect a particular moment as the Governor of West
Bengal. | got a request that a delegation of Members of Parliament, including Ms.
Dola Sen, wanted an audience with me.

| immediately granted audience. We had a very frank discussion. And, when
things get very frank, the vocal cord gets more active. So, my security outside was
equally worried as to what was happening inside. My ADC came to the room and
asked me whether everything was alright. That scene in the Raj Bhawan was a minor
incident, but this one, | have seen! But, contributions have been immense
intellectually. ... (Interruptions)...

st yHIe foam: R, WRT Ud Wise % ATeX Bl ...(SaHM ). .

S AU JTUhT WIS e 3T 3iTeX HT 72 ....(FILH). .
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Y yHie fEr): 9) ..(agM). .
it TR G (IR U< 20): R ...(FIGH)...
Y yHIe foam: R, 319+ ART Wige 3% 3t} URfAe fhar ol ... (g ). .

MR. CHAIRMAN: Neerajji, | first saw Mr. Pramod Tiwari. He caught the eyes of the
Chairman before anyone else could. ...(Interruptions)...

it wIE foramt: ER, H U 98 fIT9ar 9 e arsdl § (b 9a IRERTS] I gedl
g, FrIATEel & d8d 89 BRAls $Rd § ...(FaM)... T, I8 QR IRFRT T8l 8
..(TIGT)... T8 R IRERT & 2 {3 59 S = 1ia Al ot 9878 el © -
31U IS 3TTW g dlcl, I$ G- PR IR dll, TR I8 AR I8 & o A
geT H3 SN IRl @ fASTs & §HY HISE WEd g ...(aYH)... I8 By IR DI
URER] B 3R I8 YR FHI Al 37T ET &1 ... (GLT)..... AT 3T ol ITeh! el
SNITTT ... (FFYTT).... 31T Al I el SIS 9 Ve Y FHT BT UH e
PR ...(FIGH). ..

MR. CHAIRMAN: Dr. Kirodi Lal Meena, what is your point of order?

S1. fRRIS Tt Hiom (JToReN) : I ARG, ART Wige 3 sy a8 &

MR. CHAIRMAN: The point of order is declined. ...(/m‘errupz‘/ons)... Nothing will go
on record. ...(Interruptions)... No; no, Mr. Derek, don’t do it. ...(Interruptions)...
Nothing will go on record. ...(Interruptions)... | will allow leaders of other parties to
speak on retiring Members.  ...(Interruptions)... ~ Shri  Tiruchi  Siva.
...(Interruptions )... Please take your seat. ...(Interruptions)... No; no, nothing will
go on record. ...(Interruptions)... Mr. Piyush Goyal, ...(Interruptions)... Only Mr.
Tiruchi Siva. ...(Interruptions)... Mr. Siva, Please speak only on retiring Members.
...(/nterrupt/ons)... We are required to express our sentiments only on retiring
Members. Trust me, hon. Members, when you express sentiments for Members who
are retiring, you are addressing a very large segment of retiring Members.
...(Interruptions )... Mr. Tiruchi Siva. ... (Interruptions)...

* Not recorded.
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SHRI' TIRUCHI SIVA  (Tamil Nadu): Thank vyou, Mr. Chairman, Sir.
...(Interruptions )...

MR. CHAIRMAN: Please listen to Mr. Tiruchi Siva. ...(Interruptions)... 34 SfelUl
...(FTY)...

SHRI TIRUCHI SIVA: | am speaking on 'farewell to retiing Members.
...(Interruptions )...

it syrafar: 3y 93Tl ... (agr)... 93T, Sf3Y) ... (@aem). .. i fore= fRrar, amg
qifeql ...(Fgg™)... Mr. Tiruchi Siva. ...(Interruptions)... Mr. Tiruchi Siva.
...(Interruptions )...

SHRI' TIRUCHI SIVA: | am speaking on 'Farewell to retiing Members'.
...(Interruptions )... What is this? ...(Interruptions)...

MR. CHAIRMAN: Mr. Tiruchi Siva, please address the Chair if you want to speak.
Otherwise, | will call the next speaker. ...(Interruptions)... Address the Chair.
...(Interruptions )...

The House is adjourned to meet at 12 noon today.

The House then adjourned at forty minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Hon. Members, | will give opportunity to the floor leaders to reflect
on the retiring Members, and then give some time to the retiring Members to express
their sentiments. After that, we will take up the Business of the House. Now, Shri
Tiruchi Siva.

SHRI TIRUCHI SIVA: Sir, parting is always painful. We do not want some things to
happen, but they happen because of some circumstances; farewell is one such
occasion. Out of the Members who are retiring today, my dear friends, Shri Derek
O’Brien, Shri Sukhendu Sekhar Ray, Ms. Dola Sen, and the hon. Minister, Shri S.
Jaishankar, will return to the House and work with us. Then, we have Ms. Sushmita
Dev, whom you have appreciated very much -- of course, she deserves that -- | am



26

[RAJYA SABHA]

very happy to say that when her father, Shri Santosh Mohan Dev, was the
Parliamentary Affairs Minister, | was in the Lok Sabha, and | had a very great time
working with him. She reflects his character in many ways, the way she articulates,
the depth of her speech, and, of course, the other things which we need as
Opposition; everything she qualifies. So, she will return to the Lok Sabha. So also
Shrimati Shanta Chhetri; she has a remarkable track record. She is very cool and
silent but she makes very important and appreciable deliberations in the House.
Also, Shri P. Bhattacharya, whom we can not forget. He had been the Chairman of
Parliamentary Standing Committees; he is also a silent person. Sometimes, he would
be a real Bengali here, when he expresses his inner mood, which is created at that
moment of time. So also, Mr. Jugalsinh Lokhandwala, from the other side, who is
retiring. We all bid them a farewell, but as you and the Leader of the Opposition said,
it is not permanent. | would like to say only one thing. This House is a real reflection
of unity in diversity; whether it is this party or that party, we are all together. We are
from various States, speaking various languages and having various cultures, but we
are all one here. Our differences, because of the ideologies, may reflect on the floor of
the House, but the moment we go out, we are together. So, the integrity of the nation
is reflected here. The Council of States and Parliament are a very good example of
integrity. Sir, we are very proud to be Members of this House. We should appreciate
that they had the privilege of being one among the 800 persons in 140 crore people of
the country. They have made their contribution. On behalf of the DMK Party, | extend
my heartiest wishes to them. Thank you very much, Sir.

I} TRTIOT ST T[AT ([T TSI &7, et : aRi |1ed, 3 891K &4 4 $%
areft RenR 81 32 €1 ¥ RerR a1 81 38 8, olfdd I tired Tl &1 T AT 39 8199 H
T ar 9ra 3 81y, SPT A fopsdt 7 f=d) 9 # continue T H 10+ TR% 3 81R
37O UTST B 3R A 37 AR & folg HTABTT Bl g R I8 IHIG SR § [
T T ¥ I8 59 BTSW | $7T ANTGH T 2 - Blaliih IHD! Yellal &l SIe,
TG I Ao &b Tl SRy 291 - 31 a1 99T § I S o7 F B B 2|
S21 O] & 12, § e § 396 Aias & folq F e ™= a-d1 g, aarg|

MR. CHAIRMAN: Dr. K. Keshava Rao.

DR. K. KESHAVA RAO (Telangana): Sir, | share the sentiments of all my colleagues
in extending them farewell and, at the same time, wishing them a better life ahead.
But | hope we have learnt much from these Members and that they will have much
more time to spend in the service of the people. | wish all of them best in their lives.
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MR. CHAIRMAN: Now, Shri Derek O’Brien. Shri Derek O’Brien is a connecting factor.
He is retiring and would also continue to be the leader of the party.

SHRI DEREK O'BRIEN (West Bengal): Sir, while bidding farewell to those Members
who are retiring, | don't want to give a long speech, | wish them well. All the Members
who are retiring from the Rajya Sabha, | must apologize to them, that in their last
twenty-three days in Rajya Sabha while they were serving, they didn't have the
privilege. We would have all been very happy if our hon. much-respected Prime
Minister had spent a little time here. That would have been a beautiful farewell gift.
Thank you. ...(Interruptions)...

MR. CHAIRMAN: Dr. Sasmit Patra.

DR. SASMIT PATRA (Odisha): Hon. Chairman, Sir, on behalf of my Party, the Biju
Janata Dal, we extend our warm felicitations and our best wishes to all the hon.
Members who are retiring. Sir, | will request you to indulge me just for two minutes. |
would like to specifically speak one sentence on each of them.

Hon. Anavadiyaji has always touched us by his simplicity, his warm smile and
his contribution in the House. Whenever he stood up, he was very meaningful.

Shri Pradip Bhattacharya; as | know a bit of Bengali, | had the privilege of
sharing a bit of Bengali and perfecting it with him; and dada was always very
forthcoming in terms of his contributions.

Shri Jugulsinh Lokhandwalaji; we became friends on the very first day that he
came to the House; and he is like Lokhandwala, strong and steel, and that is how his
contributions have been in the House; truly remarkable.

MR. CHAIRMAN: And very well dressed; always very well dressed.

DR. SASMIT PATRA: Always very strong.

Shanta Chhetriji, as a sister, her presence in the House has always enlightened
us, especially, being from the North-Eastern part, Darjeeling and all those areas; and
the issues that she raised were very meaningful.

We have Ms. Sushmita Devji, and she was tremendously
...(Interruptions )...

gt gierar aa (aieeril 9rer) : 31T 1 39 Ha qifery|
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DR. SASMIT PATRA: No, no, 31TSl 34| ...(Ide™)...
MR. CHAIRMAN: | am so glad. It doesn't go further. It ends here.

DR. SASMIT PATRA: But she has been like a true friend, and, many a time, we have
had conversations, and she understands various aspects that we have shared
together. It stays between both of us. But, | am sure, her presence helped us and her
absence will surely be felt.

For all the four Members whom we are privileged to have with us back,
namely, Dr. Jaishankar, Derek dga, Dolaji and Sukhendu da, it is going to be a truly
remarkable journey with them in the next few years that we work together.

MR. CHAIRMAN: Shri Rajeev Shukla.

il IToTa IPHT (BTG : TIRHT AR, Ig Fa ol VAT & b SHH Uh--Uab o
qgh! RETIR BIFT 81 597 SIARI |, 39 Bl & -d fohd= af 3¢ 3R fhd= &1 gl 71U -
- Uh-H-TPh TS AT 3T, Uh-H-Tdh BIC SN 31T - - ATV SUBT DI JATIHA a1
g1 ¥ g8 S 9redl § & S A 9e I81 9 RERR 81 3% 8, S4 9 ST aref
ITEd &, SID] HIGATY |l F <l ST =MMEY, those who are actually retiring. o a1,
S AT SledhR AT ST U Gfehel ¥ dI9-9R &, o U, 4grErR Sff 8, 3 die ]
I8 &, d1 5o AT HdT {1 SU| TR offsd df dield &84 &, odfh 5= At #idr
fEam e, A 98 3T N

MR. CHAIRMAN: Thank you. ...(Interruptions)... It will be given. It is there.
...(Interruptions )...

371 ITSTIG S[HT: ST HIEGATS AT G ofl S, AT I5d 1T 8|

21 T AR BTN (fSBR): |l Feled, JATST A1 AT ey RERR 81 W@ 81 d
AT Sia H TeaT W 31T 51 379 UIC] & e | I <H YR1 81 A1 8, Al d S
e &1 H U 3R U Tof Bl AR A & 781, dfeh 59 Fad b GHI AT Aawil
B IRE Al 5% 9918 <1 § 3R e arsdl g (B

"o q7 ¥El & G g o v8 &,
gv [l 8 V8T &

g I STYE 811"
S f2g !
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MR. CHAIRMAN: Shrimati P.T. Usha.

SHRIMATI P.T. USHA (Nominated): Sir, my best wishes to all the hon. M.Ps who are
going to retire today. Thank you.

MR. CHAIRMAN: Dr. V. Sivadasan.

DR. V. SIVADASAN (Kerala): Sir, the contributions of the retiring Members are very
great. They have made immense contributions for the improvement of our
parliamentary activities. Sushmita Dev and others have actively participated in the
parliamentary procedures and they have also raised the issues of common people in
this House.

All of us would support them in future also. | believe they would raise issues of
the common people wherever they get an opportunity, as they did here. | salute
them. | wholeheartedly wish Ms. Sushmita Dev and others that they would continue
to actively participate in the democratic processes of the country.

MR. CHAIRMAN: Hon. Members, now, | have the privilege and honour to call upon
those who are retiring from this House to share their experience and sentiments with
us. Shri Dineshchandra Jemalbhai Anavadiya. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, the Leader of the House is always present when such
speeches are made. ...(Interruptions)... Sir, the Leader of the House is always
present.

MR. CHAIRMAN: On this occasion... ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, this is the first time that the Leader of the House is not
there. This is not the parliamentary practice. ...(/nz‘erru,oﬁons)...

MR. CHAIRMAN: Let me tell you. Take your seat. ...(Interruptions)... STIRTH S,
TSI AT 89 RSN A+ 1 91 G 2 ol ...(FaeH)... H Ga B8l © [h
I8 BT honour and privilege gl .. (ATET)....

2} SR W91 W), offs¥ 3% & 219 &1 g1 8191 =12l ....(TaeH ). .
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2t quTafer: 3 ST ..(TAYT)... A | ...(FGHH).... G2 FHST H 78] 37T, ATqhT
Eﬁ@?mﬁmﬁms’[rong Conneotéﬁ?maﬁaﬁ@?ﬁwWI

..(FGYT)... 31 3T TN A1Eg9 F a1 I P ©, A DY forar Byl
...(F)...

#t IR TR : W), 937 JB1 I H Wl IX §s, Hifd 551 & (A 98 & Uh
AR oflsY 7 431 a18” Ushs (o7a1, I8 |99 & fog...(agm ). .

o QUTAf: b foram? 3T $H®] FIRBTS BN Uhe fordT, Aaed?

il Ay M : Uhs o, Aderd 14 dal [ 89 | 37U ...(Fae™). .

ot gumafa: T ar BRI Jhsl A7 ...(AIY™)... Hon. Members, let us now hear
Shri Anavadiya.

it femeris ST MRS (F[ORTA): WU HBled, 3T UTildTHe H gHR]
ARE S &l J31 UTfelarde | Wt o foly AR U1, 39 991 3R 99 499 & -1dT1 3R
TR S & TG T F1 Aexvfi &t = 9IS AIG] A18d &I, S9N I8 F31
ey #fY S1ffa WIS M8 T8 P, BAR IS 3Nede] 3Mexofiy g1 |r8d, 8AR
Uael P 3fegel JMMERUNY WLIR. Ufcd HAEd 3R BAN g H3l Araxofiy &7
YU HTS Ul |Igd BT H gga-agd AMURI g b I/ AR S T BIC BRG] Bl
Qe < e H AT DI HicbT [Tl

TR, H ORI & HFR, TSI FHIS | AT g1 ORI HFER FSIafcl TS
75 ATl H Ygell R JSrul FHIS, $FR FHIS1 Dl oG GH H AT BT HIb]
I AIGT |T8d o A7 2, 39 ol H S9aT SIART 980 -98d AR Tdhe Hdl
21 R |ATST ST A [T 8ol | & 3R # f6aH 43 1 H U driddl & w0 A
BT HIAT AT H T 1981 A WRATI ST UIST & Yo BRIDBAT & WY H HTH B
R FIST H BT B R AR I7BI+ G351 AT S g9 WA H (93 BT Alp |
S 77 § ST 3R |, 3N gRAR &1 3R ¥ 3R YR ORI d &g & Joirid
PR FATS DI AR F ARV 2 7 915 AIG] A18d, AGRUNY AT 9T 8
HTEd, 3GV T ATEd 3R FHR U2l Aeel Sil ] 9§ -9gd SHR AT &

MR. CHAIRMAN: Thank you.

37l femTereis SIS SFTASH: IR, U S| H Ha & AT GHIITT TR0
TRIS BT BT AR YT BRI g b 84 AT A ANTGe et 21 H direx 3ifh &
BI9Y, ARG &1 TRy e @R BT 41 3M9R YPbe AT g1 § q4l A1
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HERATT AR T UICAT b TS BT W ATHR The DHRAT & 3T Fa 1 98 $O
AIEe 31 (AT 8 3R 59 Wa+ H 31 Y Jaah! Ariae i fier 51 Ife oY 6K,
aToft 3R aci & BT J S-S DI ekl g8 81 af SAP oY H M7 Fad
&1 TTEdT g1 H ofle 3t IR AR &1 i 9gd-98d MR AT § b &A1 S19
W 954 PO AT ©1 § 59 F&9 B! 9 TIfEAT & G ASR] BT MHR AT § 6
31T ¥ 31 95 PO ARG Bl (HAT 51 MR, 3| HIRT AT Dbl 517 | gw AR !

SHRI P. BHATTACHARYA (West Bengal): Sir, | am very happy that you have given
me the opportunity to spell out.. ... (/m‘errupz‘/ons)...

MR. CHAIRMAN: To retire ! | have not given anybody the opportunity to retire.

SHRI P. BHATTACHARYA: Sir, you have given me the chance to say a few words.
As you recall, when | met you in your Chamber, | told you very frankly, "Sir, | don't
believe in this type of drama. So, kindly don't allow me to say something." In spite
of that, you are kind enough that you have again called me to say something.

First of all, | give my good wishes to all my colleagues, no matter they are on
this side or that side, and | am sure that they will be able to run this House properly
and smoothly so that the people of the country will understand that Rajya Sabha is
alive and they are doing something good. With my long experience in politics, at least
for 50 years, | had the opportunity to work with Indira Gandhiji, Atal Bihari Vajpayeeji
and Narasimha Raoji. Now, | am working with our Leader of the Opposition, Khargeji,
and so many of my colleagues from this side and that side. Whenever | meet some of
our hon. Ministers, they listen to me and try their level best to help me so that | can
serve the people of the country. | had the impression that, at least, this august House
would come out with a resolution with regard to the Manipur issue. But,
unfortunately, it did not happen. ...(/m‘errupz‘/ons)... Just for a moment.
...(Interruptions)...

MR. CHAIRMAN: Listen to him.

SHRI P. BHATTACHARYA: | was a teacher of a college for 29 years or 30 years. My
two students have been working in Manipur and they are in Central Government
service. They rang me a few days back and asked me why Rajya Sabha is not coming
out of something about Manipur.

MR. CHAIRMAN: Point noted. ...(Interruptions)...
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SHRI P. BHATTACHARYA: It is that hard feeling that | would like to impress upon this
House. Lastly, if | have done something wrong, kindly excuse me and | wish
everybody good health and good life ahead. Thank you.

31 SFTINTE FrESardl (JoRI): FHIUNT FB815d, H G ggel -1 Jg1 F31 &1
I AIGT ST BT defad ¥ ATHR Ieh HRAT gl SHD A1 &1 H A1 17 37 20s
St T A STHR &<h DRl gl BHRI WIRARI ST TS & 37ee] AT+ o Ul g1 S,
TR & A1 FHFRER &l YU=Tg U, AN 169 & Uasr fegel & A1,
uTfee, BAR Fa & 1 1 Uy Mae Sff IR Fa+ & G4l A1l o1 AR ah
Al Tl AR G 90 S7UISTeA oilsy &l Aleddio WA Sl 3R A
IUFHTALT 27 SR St T SATUR &<h BRAT gl AR HIT- U 3R AY IRIR & a4l
Aewii 7 sefiaie fear, a9 § g8l do ugdn gl A W BRIGIA H1 IR A Uh
HEMT YRT §aTT| IHH S~ ATl B4 A Bifde ASHRIT Bl B [HAT| I I-<14
ISl H AY A1 ¥ | 91RT 370 3R 35, SI /T Bl SIS o oIy, STH-HIHR Bl IR
T ST~ 3T g1 P foTU 27, ISHH BN A8 ¥ | UR, I dolih, WU 3R U &g
BT I H HRT FE I IET|

§ A7rar g fob § 2mge a1 G § o S S 89N IR STl 9Ic] &
AT YTS qRIoil - [T AT, 39 Hhed & 3} BN AIgT o1 8%, H qI-d4 drd
HEDY ! I FH BT R, Tgi 98 IR 1 96 & - 21 A5 &1 & H¥)
qEgd BN, SfF H ORI g1, d9 G4 AN b1 {9 H61 Fa- &b FE drel
AT Ael A A g1 g sl A DI HAT 21 P8l 7 bel 5id blg a1 I8l
off, AT Vel Bl & IAGR BH AN Uoh-GaX b A1 A B I AR I8 ardieig
1 37T dTel a<h H H1H AT dTell & - VAT JIS] Sif dh8 X8 I AR ... (FGEH)..

S1. S foer (33l : 78 UIfme | Avgd 8l 781 81 ... (Jagm). ..

31l STARTE AGSaTd: S Sil, $96 A1 95d IR BHS! & 7Y ... (FGEH). ..
S ST, 3T 3MIh] AEAN ATy

MR. CHAIRMAN: Dr. John Brittas, you must stop the habit of interrupting every time.
...(Interruptions )... | caution you. Don't do it. There is a procedure to be followed.

2 SFTeINTE dirdsarer: § A1 A1ge & 89 8% e 91 @l Uifelfcahell 1 B, Hiifd
31T aTel |a+1 & 3feR TS MY IR U1 Y8 aTdl &1 U1 91 <1 ufrerd fawary 2
R, § U 914 IR de1 arsd1 g1 fawg S © 6 e ™ forTe @fthd, J-ia
T HA] s Al S, Sl $¢ He O Wi < X8 9, olfd AHH A I8 glor el
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& <11 <=1 2, IE ores! a1d 71E g1 H A1 § fF &% U@ & f9aR s anfeu ik a8
S B el ATedl 81, HE Abell ol ... (TALUH)...

AR, H 3MTDT WY THR Gh DHRAT g AR AT AT SHl DT Wl ATHR <h bRl
g, Fo 8 31 I8l U= it &1 i1 (a1 o111 I8f & g9 e W &RIshed 7, R
W 7reied B, 4 BN E R fArerd B

MR. CHAIRMAN: We will communicate your greetings to Venkaiah Naiduyi.

it JTeIRTE AESare: § 59 ORI H I, A1 98 99 79 61 97, H amua! i
A BTT| 3T g A1 e &, O 89 R el ol gwars, o B! g AR
YR AT D1 51 |

MR. CHAIRMAN: Now, Shrimati Shanta Chhetri; we will miss you. Your presence has
been impactful; your absence will be felt.

SHRIMATI SHANTA CHHETRI (West Bengal): Thank you, Sir. ¥R, 3T 11 31T,
AT YT GaRM G199 Bl Y THEE) 81 311 gfore faas & Suded H o
ITh Ul STgisifel ST B §Y YT ARl HIYUT QT FTecl! g

On the 18" of August, my term as Rajya Sabha Member will come to an end. |

am eternally thankful to our supreme leader, hon. Mamata Banerjee, for giving me this
opportunity. It is due to her trust in me that today, | can proudly say that my body of
work is in Parliament records for eternity. This opportunity has fulfiled my greatest
dreams. | am a contended person now, happy with a lifetime spent well. What more
can one ask for than contentment and joy, which my heart is filled with? | thank
Mamata Didi. | also take this opportunity to thank you, hon. Chairman, Sir, and the
hon. Members of this House for all the support and exchange of knowledge.

In these six years, | have worked tirelessly to represent the Gorkha people of
Darjeeling Hills as well as the State of West Bengal. | did not waste a single
opportunity to take up matters concerning our Darjeeling Hills as well as my State of
West Bengal. | have spoken for the 11 communities' tribal status, inclusion of Lepcha
language in the Eighth Schedule; | also talked about tea workers, problems on roads
and National Highways during monsoon, the Kurseong TV tower, not to relocate the
Army Hospital, matters concerning Himalayan Railways, etc. The list goes on. More
than 400 Questions given by me have been admitted in the Parliament. In all the 11
Private Member Bills introduced by me, | took up issues related to my State of West
Bengal as well as the Darjeeling Hills. | spoke on the Bill relating to the third gender

33



34

[RAJYA SABHA]

and presented my valued opinion and suggestions, which have been satisfying, as
this gender deserves a lot more.

Sir, | made innumerable Special Mentions and Zero Hour submissions. |
attended regularly all the Committee meetings and tours. The six years that | spent
were full of hard work and learning.

Sir, today, as | move on from this place, | would like to say that | will be grateful
to you for the trust that you placed in me and for the invaluable lessons | learnt from
my fellow Parliamentarians. | would also like to thank the Members of my Party, TMC,
who have been my strength and support all along this fantastic journey.

As | bid farewell to the Rajya Sabha, | carry with me a sense of
accomplishment, a deep appreciation for the democratic process and a commitment
to continue contributing for the betterment of society. | will cherish the memories of
this place as also the lessons learnt here, and | will forever hold in my heart the
privilege of having served alongside some of the brightest minds and most dedicated
individuals in our nation.

| thank all the hon. Members and all the employees of Rajya Sabha for this
incredible journey, for the opportunities and for unwavering support. May this House
continue to be a beacon of democracy and a forum where the collective wisdom of
diverse voices shapes the destiny of India

Finally, | wish and pray, as the Sun rises over the majestic Tiger Hills and turns
it into gold, our I.N.D.I.A. party rises with the same glow in May, 2024 and bring forth
the beginning of a golden era for India. Jai Hind, Jai Bangla, Jai Gorkha!

MR. CHAIRMAN: Ms. Sushmita Dev.

MS. SUSHMITA DEV: First of all, Sir, | thank you for giving me the opportunity to
speak. Today is the Martyr's Day and | would like to start by paying my tribute to
Khudiram Bose ji. Sir, incidentally, on a lighter note, my division number is 144, which
represents 'partial curfew', as you know. | have waited for very long for my turn to
speak.

MR. CHAIRMAN: And, you took it so literally !

gl GiAAT < W), AR SIS TR &1 144 2, H R H0? Sir, | am extremely

grateful for your kind words. | am also grateful to the floor leaders of various parties
who have spoken. | come from North East, from the State of Assam and, | think, Q@(

98d HH IIBRY & [ Sig fhadl a18r & Yawl &1 fh ARd-5% & (Bl uqer 4,
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ol BT & H¥R 96 M| As you know, my late father won two elections from
Tripura. Secondly -- Kalita ji would know it -- Professor B.B. Dutta was once
nominated. | think, | am the third such Member, coming from a State in the North
East, but | am honoured that my leader, Ms. Mamata Banerjee, gave me a seat in
Rajya Sabha from the State of West Bengal. When | won in the Sixteenth Lok Sabha,
very often, | used to come to these galleries in Rajya Sabha to watch what the Upper
House was saying. | used to watch very keenly how Mr. Jaitley used to speak or how
Mr. Chidambaram debated on GST. | watched Shri Derek O'Brien, Sukhendu da,
Prof. Yadav and other leaders, and | used to truly feel what a privilege it was to be in
this House. Contrary to popular belief, | never expected that | will come to the Upper

House. ART B8 & b SdI Tl U AT [ A TS FHT H IR, 1 U<l 81 AT

MR. CHAIRMAN: | was the first one to congratulate you. | was the Governor then.

MS. SUSHMITA DEV: Right, Sir. As the Governor of West Bengal, you called me and
congratulated me. WW-W%@?’#W%, but | would like to mention here that
the integral part of this House is not just the Members but it is the marshalls, the
officials who sit here, and the Secretary General who guides us through many
moments. | would like to thank them also.

Sir, coming from the North-East -- | am not going to make a political speech
at all -- | will say one thing. Keeping the States of North-East stitched together is a
herculean task.

MR. CHAIRMAN: Is it not political? Whenever someone says, ''| am not going to
make a political speech ", | am sure it will be a hundred per cent political speech.

MS. SUSHMITA DEV: | will not criticize anybody today, but | feel that the way peace in
North-East has been stitched together, it is a very delicate process. Different ethnic
groups have different aspirations. | will not use the word 'conflict’; today is not that
day. There are different linguistic groups. | myself am a linguistic minority from
Assam. It is a very fine balance that we should all strive to maintain even in the future.

That is all | seek. § Geb 91T 3R &1 a8 § b 16" WAleh 1 H Teb VAT i ot

&b after many decades, a Government came to power with absolute majority, and in

that, | think, was a golden opportunity to do policy reforms and many other good
things for the country. Whether that has been done or not done, | am no one to
comment on that. But | hope that the effects of this majority will be judged by the
people.
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Sir, | hate good-byes. | am very bad at saying good-bye. So, | will tell all my
colleagues on my right and on my left that, | am sure, we will meet again, whether
inside the House or outside the House. | would like to thank my leader, Shri Derek O'
Brien, Sukehndu da and Khargeji, who guided me in the 16" Lok Sabha. He is today
here in the Rajya Sabha. | would like to thank the Leader of the House, Piyush Goyalji.
| would end my speech with one story. Sir, in Lok Sabha, once a very complicated
and technical Bill came up. It was about payment gateways on credit cards, and
Jaitleyji was the Finance Minister then. 3TdTHd @XAT St = dTel, ""Sushmita, this is
coming up and you will have to speak on it because the person who was supposed to
speak on it is not here today." |just could not decipher that Bill. | was struggling with
it. | remember going to Digvijaya Singhji and asking about it. | went to Arun Jaitley)i
and said, " Sir, you are moving this Bill. | am not able to follow it and, in the next ten
minutes, | have to speak." He told me how to debate that Bill against the
Government. So, Sir, how much we may fight, | feel those back-room channels
...(Interruptions)... | am just saying that that is the beauty of Parliament, of
democracy, and | hope to see that in the future in this House and in the other House.
Thank you very much, Sir. | hope to see you soon again.

MR. CHAIRMAN: When the hon. Member, Ms. Sushmita, was saying 'people on my
right and left', | was wondering that people who are on your right are on my left. So,
we will have to reconcile.

Hon. Members, the sentiments expressed by the retiring Members and by the
leaders of various political parties indicate that our bond will continue to flourish and
everyone leaving this House will be an integral part of this House. | had indicated on
an earlier occasion that whenever hon. Members visit Delhi, as Chairman, Rajya
Sabha, we will look after and make arrangements for their stay. We have devised a
mechanism that hon. Members in this House need not get in touch with the
Secretariat. They need to get in touch with Secretary, Rajya Sabha, a very senior
official, so that the Members have least inconvenience. As regards certain issues of
retiring Members, like pension issues, all are settled before the last day of retirement.
This enlightenment | got after a situation on gt August, 2022. After my election was
declared, but | had not taken oath, a former Member of Rajya Sabha thought it fit to
write to me as Vice-President. Venkaiah Naiduji was the Vice-President then.

He said that his pension issues are pending with the Rajya Sabha Secretariat
on one ground. And that ground is that the Rajya Sabha Secretariat was insisting on
an affidavit that must be sanctified by a Gazetted Officer. After taking oath of office on
171t August, after one hour at Up -Rashtrapati Niwas, | came to the Rajya Sabha and |
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asked the Secretary-General, 'Why are we delaying it? The hon. Member retired in
April. We know his bank account. We know his details." | was surprised. The Rajya
Sabha Secretariat said that there is an Act. That Act has been passed by the
Parliament. That Act is in pursuance of the recommendations of a Joint Parliamentary
Committee. And that Act makes a provision that such a form should be there. | said
that the hon. Member has already indicated that he will go to a court of law. With your
strength, | directed the Secretary-General then and there that all these provisions are
not mandatory; they are directory. | ensured it on the same day. The proceedings at
the Rajya Sabha Secretariat were convened on that count. But sometimes when we
engage in legislation, we create a mechanism that puts the executing authorities in
problem. And that indicates that everything which is passed by this House as a
legislation must be fully scrutinized. We, in this House, and the Joint Parliamentary
Committee sanctified that a retiing Member would have to give an affidavit duly
signed by a Gazetted Officer, and the Secretariat was bound by it. | have held it to be
directory. But if we had been more alert at that point in time and cared for the dignity
of a retiring Member, perhaps, that situation would not have arisen. | have made it a
condition here that before a Member retires, everything must be formalized.
Whenever an ex-Member comes to Delhi, and if he has any problem of
accommodation, we will try to accommodate him in Western Court.

Hon. Members, | now take up Question Hour. ...(Interruptions)... This was
already there. It was done as a special circumstance. ...(Interruptions)... Yes, Dr.
Meena.

S1. fRIS) ATt Wom (TSR : [l FE1SY, ISR b BTl 9gd &S gU &l
o (ATHTH)...
ORAL ANSWERS TO QUESTIONS
MR. CHAIRMAN: Q.No.241.
Promotion of manufacture and sale of electric vehicles

*241. SHRI HARNATH SINGH YADAV: Will the Minister of HEAVY INDUSTRIES be
pleased to state:
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